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CENTRAL ADMINISTRATIVE TRIBUNAL::GUWAHATI BENCH.
0.A. No. 320 of 2805

DATE OF DECISION: 23.12.2005.

Shri Nilutpal Patar  _ APPLICANT(S)
Mr.S5.Nath.
ADVDCATE FOR THE
APPLICANT(S)
- VERSUS —
U.0.1. & Ors RESPONDENT (S)
Mr.J.L.Sarkar,Railway counsel . ADVOCATE FOR THE

RESPONDENTS

THE HON'BLE MR, JUSTICE G. SIVARAJAN VICE-CHAIRMAN

1. Whether Reporters of local papers may be allowed to
see the judgments?

2, To'be referred to the Reporter or not?

3. Whether their Lordships wish to see the fair copy of
the judgment? .

4, Whether the jddgment is to be circulated to the
other Benches?

Judgment delivered by Hon’ble Vice-Chairman

<D
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CENTRAL ADMINISTRATIVE 'I:RIBUNAL,GU‘\?'J AHATI BENCH.
Original application No.3200f 2005.
Date of order: This the 23" December ,2005.
HON’BLE MR USTICE G.SIVARAJAN, VICE-CHAIRMAN

Shri Nilutpal Patar,

S/0. Shri Gopal Ram Patar,
Vill.Nabheti,
P.0.Morigaon,
Dist.Morigaon, _
Assam.782105. Applicant

-

By advocate Mr.S.Nath.
-Versus-

1. The Union of India,
Represented by the General Manager,
N.F.Railway,
Maligaon,
Guwahati-11.

2. The Chairman,
Railway Recruitment Board,
Station Road, _
Guwabhati-11, Respondents

By Advocate Mr. J. L. Sarkar, Railway counsel

ORDER(ORAL)

SIVARAJAN,.V.C:

Heard Mr. S. Nath learned counsel appearing for the applicant‘

| and Mr.]!L.Sarkar learned Standing 'cou‘n_sel for the Railways. The
grievance of the applicant is that though he had passed in the written
test conducte-d‘ for selection to the post of Electrical Signal
Maintainer, Grade-III and he was called for verification of the
documents, even after verification of the same his name did not find a
place in the select list published by the Respondents. It is stated that |

- the applicant submitted a representation dated 28.11.05(Annexure 6)

| ‘JW/
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to the 1% Respondent General Manager, N.F.Railway, Maligaon, |
Guwahati-11 but there is no response from the said authority. The
counsel submits that the 1% respondent may be directed to disﬁose of
the said representation. Counsel further sii;bmits that the applicant
will file a detailed representation also. Mr. J. L. Sarkar, learned
Standing counsel for the Railways sﬁﬁmits that if any such
répresentation has been received the same will be disposed of by the
1%t Respondent in accordance with the law.
2 As already stated, the applicant has filed representation-dated
28.11.05 (Annexure 6) before the 1 Respondent. He also wants to ﬁie
detailed representation in the matter. He is free to file detailed
represenfation within one week from the d_éi;e of receipt of this order.
The 1% respondent will dispose of the both the representations within -\
a period of six weeks from the date of receipt of the additional
representation and pass a reas;med order.’

C.A. is disposed of at the admission stage itself. The applicant

will produce this order alongwith the additional representation before

(G.SIVARAJAN)
VICE-CHAIRMAN

the 1% Respondent for compliance.

ILM.
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GUWARATTBENCEH: CUWAHATI

{ An agphcahon under Section 19 of the Administrative 'i'nbunms Aa, 108"“)
O, A No._ &7 ) 3‘2Q 2005

Shri Nilutpal Patar
Ve
Union of India arid Others.

SYNOPSIS OF THE APPLICATION

Railway Recri:itment Board published an advertisement dated 12.06.2004

- in the News paper inviting application for various posts. In the said..
advertisement al S1. No. 48, a pphumons were mv1led for selection to the

(/@/si of ﬂechnal Signal Maintainer Gr. il Applicant appeared in ihe |

ertten examination on 27. 03 04 for recruitiment to the post of ESM Gr. TTI

as and ST candidate and came out successful Thereafter, he was called for

yenﬁcatmn of original testimonials on 31.08.05, accordingly he appeared-
and got his original certificates verified by the RRB. Thereafter, finding no

response from the RRB regarding his candidature, applicant went to the

' }ofﬁ'ce of the RRB and has come to know that a list of selected candidates

has glready been sent to the General Manager. N.F. Railwav and also
informed by the authority that his name has not been included on the

ground that he is much vounger than other ST.candidates, therefore the

name of the older candidates have been sent for selection. Applicant .

submitted " a rep'resentaﬁon- on 28.11.03, -addressed to the Ceneral

——
Manager, N.F. Requv praving interalia to appomt him to the post of
ESM Gr. TIL ‘

Hence this Original® Application’ before this Hon'ble Tribumal

praying for a direction to the respondents to appoint the applicant to the
post of ESM Gr. III. '
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATT.

{An application }mder Sécti(m 19 of the Administrative Tribunals Act, 1985)

Title of the case

Shri Nilatpal Patar.

O.A.No 39\0 /2005

T Applicant,
-Versus-
Union of India & Ors. : Respondents.
INDEX
. SLNo. | Annexure | Paiticulars . Page No. |
1. ? - E Application i 1 - ?
2. | - ‘ Verification | -9 -
3. : i x Copy of advertisement dated 12.06.04. i~ 10 -~
4, ; 2 (Geries) * Copv of educational certificates and ‘c.a.s-te ‘ 1142
| ‘ certificate. |
5 i 3 1 Copv. of letter cail date& 27.02.05. “[% -
6. x 4 ; Copy of letter call dated 08.08.2005 - Y - |
— 5| Copy of letter dated 25.05.%9. TS
% & |+ 6 l Copv of represq_n’gaﬁon Lt'ztéd_28.11.05. | ,?

Date- 9 2112 e

Filed By:

"/Qgcate ,
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IN THE CENTRAL ADMINISTRATIVE TRIBUNAL
GUWAHATI BENCH: GUWAHATI

'uwf'

-

L]

il sead, AR,

?

Leeouns

£l ect
A

{An application under Section 19 of the Administrative Tribunals Act, 1985)

0O.A. No.

BETWEEN:

Shri Nilutpal Patar,

S/ o- Shri Gopi Ram Patar,
Vill- Nabheti,

'P.O- Morigaon,

Dist- Morigaon,

Assam- 782105.

-AND-

1. The Union of India,
Represented by General Manager, -
N.F. Railway,

 Maligaon, Guwahati- 11.

2. The Chairman,
Railway Recruitment Board,
Station Road.
Guwahati- 11.

/2005

-——-AppHcant.

ceeeeese ReEspondents,

Aelvecotz

2-2!/1-@’-

NilutPal Patel

.
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DETAILS OF THE APPLICATION

Particulars of the order (s) against which this application is made:

This application is made not against anv particular order but praving for a
direction upon the respondents to appoint the applicant o the post of
Electrical Signal Maintainer (for short ESM) Gr. Il in the N.F Railway.

jurisdiction of the Tribuinal;

The applicant declares that the subject matter of this application is well

within the jurisdiction of this Hon'ble Tribunal.

Limitation:
The applicant further declares that this application is filed within the
limitation " prescribed under Section- 21 of the Administrative Tribundls

Act’ 1985.

Facts of the case:

That the applicant is a citizen of India and as such he is entitied to ali the
rights, protections and privileges as guaranteed under the Constitution of

India. He belongs to Schedule Tribe Community.

. That the Railway Recruitment Board (for short RRB), Guwahati published

an advertisement vide Emplovment Notice No. 01 of 2004 dated 12.06.2004
nviting applications from eligible candidates for recruitment in various
category of posts. In the said advertisement at Sl. No. 48, applications are
invited for recruitment to the 50 posts of Elecirical Signal Maintainer Gr. IIL,
out of the 30 posts, 4 posts are reserved for ST category and minimum
Qualiﬁcations required for the post is {a) Matriculation (10t class pass) and
T certificate in Electrician/Electrical Fitter/Wireman Trade and 1 vear
experience as casual ESM in S& T Department OR (b) Must be a casual
ESM/ Electrical Fitter for 3 years in S&T Department OR (c) pass in + 2

stage in Higher Secondary with Physics & Mathematics or its equivalent.

NilutPak Patoh



4.3

4'4

4.5

Copy of the emplovment notice dated 12. 06 04 is enclosed herewith

and marked as Annexure— 1

That your applicant it is stated that the apphcant has passed Higher
Secondary Examination ( (10+2) with Physics and Mathematics as main
subjects, therefore, he posses the required qualification for the post of ESM
Gr. I as per the advertisement dated 12.06.20_04‘ Accordingly, the
applicant applied for (he post of ESM Gr. I in response to the
advertisement notification No. 01 of 2004 dated 12.06.2004.

‘ Copy of the educational certiicate and caste certificate are enclosed

nerewith for perusal of Hon'ble Tribunal as Annexure- 2 (Series),

That stated that the RRB issued call letter to the applicant to appear in the
written examination held on 27.03.2005 for recruitment to the post of ESM
Gr. [l Accordingly, the ar pplicant appeared in the written examination and
came out successful. Thereafter, RRB issued another call letter bearing No.
RRB/G/41/10 dated 08.08.2005 to the applicant for document verification,
wherein it advised to the applicant to attend the office of the RRB,

Guwahati on 31.08.2005 at 2:30 hours for verification of original certificates,
o

testimonials etc. Be it stated that the applicant appeared before the RRB on

31.08.2005 for verification of original certificate, testimonials etc. at 9.30 hys
and has got verified his certificates, testmonials ete. to the satisfaction of
the RKB.

Copy of the call letter dated 27.02.05 and dated 08.08.05 are

enclosed herewith as Annexure- 3 and 4 respectively.

That it is stated that General Manager (P), Maligaon vide his letter 1 bearing
No. E/227/0/{Rectt.) 2 dated 25.05.9 99. addressed to the GM { ‘Con)/MLG,
all PHODs DRMs, DAUs etc. forwarded the Railway Boards letter bearing
No. 99/E (RRB) }/25/2 dated 18.03.99 for information, guidance and
necessary action. In the said letter it has been stated that viva-voce

(interview) in RRB recruitments has been eliminated in order to reduce the

Nolut Pl Patok
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element of subjectivitv to the maximum possible and to expedite the
selection process. Therealter, following the guidelines issued by the RRB,
the process of recruitment to the post of ESM Gr. il is confined to single
written examination. It is stated that the present applicant has qualified the
wrillen examinalion and he has also appeared {or verification of his
original cerfificates etc. before the RKE on 31.08.2005 and compieted the
requirements for selection to the post of ESM Gr. III. Be it stated that the
applicant has come out successful in the written examination and his
educational certificates, caste certificates etc. have also been verified bv the
FRB, but till filing of this application the applicant has got no information
regarding his candidature. Be it stated that the applicant is confident about

his selection to the post of ESM Gr. TI1.

A copy of the letter dated 25.05.99 is endosed herewith for perusal

of Hon'ble Tribunal as Annexure- 5.

That your applicant beg to state that after lapse of 3 months of verification
of his original testimonials by the RRB, he has not received any
commmunication from the end of respondents about his recruitiment to the
post of ESM Gr. 111, situated thus applicant went to the office of the RRB to
pursue his candidature and has come to know that RRR has sent a selection
Lst of the candidates to the General Manager, N.F. Railway for
appointment and his name is not included in the said selection list. In this
éonnection it is stated that the applicant when asked the authority the
reason of non-indusion of his name in the selecon list then he was
nformed that his name in the selection list is not inciuded as because he is
much younger in age than the other candidates whose names have heen
induded in the selection List. It is stated that the applicant surprised to the
reply of the employee and the reason for non-inclusion of his name in the
list of selected candidates. In this connection it is stated that there are

posts reserved for ST category in the advertisement dated 12.06.04 and the

=

Ns futPal Patab
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" applicant has come to know that name of 4 ST candidates have been

recomunended by (he RRB (o the General Manager, N.F. Railwvay bul his
name has not been included as because other ST candidates are much older

than him. Be it stated that applicant is neither a under aged candidate nor

" an over aged candidate, therefore much younger than the other selected

candidates cannot be a ground for non-inclusion of his name in the seiect
list and such af;ti,on of the respondents is illegal, malafide and opp-nsed to
the principle of natural justice. Applicant is very confident that he has donc
well in the written examination and he will be selected if the selection
proceduze is fair and free from all sorts of extraneous consideration.

Therefore, the Hon'ble Tribumal be pleased to direct thie respondents to

produce the relevant records of selection to the post of ESM Gr. IIl and after

perusal of records the Hon'ble Tribunal will further be pleased to direct the
respondents to appoint the applicant to the post of ESM Cr. Il if he is

found selected for the said post.

That vour applicant begs io staie that finding no other aliernative hiS
submitted a representation on 28.11.2005, addressed to the General
Manager, N.F. Railway, Guwahati. In his representation dated 28.11.05.
applicant categorically stated that he has learnt that RRB/ Guwahati has
sent a list to the General Manager (P), Maligaon for appointment but he has
not received any information till date, therefore the applicant has requested
to absorb him in the post of ESM Gr. III in which he has already qualified
but to no result. Be it stated that applicant belongs to ST category and he

posses the required qualifications i.c. 10+2 with physics and Mathematics

A

as main subject, therefore after qualifving the wiitten examination held on

1 27.03.2005, he is now eiigible for appomiment to the post of ESM Cr. Il in

the NUF. Railway. It is staied that the applicant has no other alternative bat
to approach before this Hon'ble Tribunal for a direction to the respondents

to consider the appoiniment of the applicant to the post of ESM Gr. Ul in

the N.F. Railway.

NilutPal Patol
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Copyv of the representation dated 28.11.05 is enclosed herewith as

Annexure- 6,

That this application is 'made bonafide and for the cause of justice.

Grounds for reiief (s} with legal provisions:

For that, the applicant possesses the required qualification for

appointment to the post ot ESM Gr. TII.

For that, the applicant qualified in the written examination held on

27.03.05 for recruitment to the post of ESM Gr. 1L

For that. recruitment to the post of ESM Cr. III consists of single wriiten

. test examination (no viva-voce) followed by verification of vriginal

testimonials like, caste certificate, educational certificate etc.

For that, the applicant appeared before KKB on 31.08.2005 for verification

of original certificates.

For that, the applicant fulfilled all the requirements for appointment to the
post of ESM Gr. III and deserves to be appointed to the post of ESM Gr.

i

il

For that, the applicant after qualifving the written test and after
verification of original certificates deserves appointment to the post of

ESM Gr. Il in the N.F. Railway.

Fot that applicant is neither under aged nor over aged. therefore
recommendation of the names of those candidates whe arc mwuch older
than the applicant cannot be a ground for non-inclusion of his name in the

list of selected candidates.

7

NilutPal Pml’o\b
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8.1

8.2

8.3

~1

Details of remedies exhausted.

That the applicant declares that he has exhausted all the remedies
available to and there is no other alternative remedy than to file this

appilication.

Matters not previousiy filed or pending with any other Court.

The - applicant further declares that he had not vreviously filed any
appﬁcaﬁon, Writ Petition ot Suit before any Court or any other Authority
or any other Bench of the Tribunal regarding the subject matter of this
application nor any such application, Writ Petition or Suit is pending

before any of them.

Relief {s) sought fon:

Under the facts and circumstances stated above, the applicant humbly
prays that Your Lordships be pleased to admit this application, call for the
records of the case and issue notice to the respondents to show cause as to
why the relief (s) sought for in this application shall not be granted and on
perusai of the records and after hearing the parties on the cause or causes
that mav be shown, be pleased to grant the following relief(s).

That the Hon'ble Tribunal be pleased to direct the respondents to appont
the applicant to the post of ESM Gr. III pursuant the adverbsement
dated 12.06.2004.

Costs of the application.

Any other relief (s) to which the appilicant is entified as the Hon'ble

Tribunal may deem fit and proper.

Interim order praved for:

During pendency of the application, the applicant prays for the following

interim relief: -

W

Nilut Pol Patob
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That the Hon'ble Tribunal be pleased to restrain the respondenis to issue
appointoent for the post of ESM Gr. I 4ill disposal of the Criginal

Application.

That the Hon'ble Tribunal be pleased to direct the respondenis ihat the
pendency of this application shall not be a bar for the respondents for
consideration of the case of the applicant for providing relief as praved

for.

FOPORT ST 400 €0 JEH 200 HL6 FFO AL ARN SO ST IS SUT NIE REC HEE USSP BT FET HEONT

Pardiculars of the I.P.O

LP.O No. © 266 3175
Date of issue : N8
Issued from : %;;L% YA W
Payable at : é ho ¢ W)
N A /

List of enclosures;
As given in the index.

NijutPal Potols
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VERIFICATION

1 Shri Nilutpal Patar, 5/0- Shri Gopi Ram Patar, aged about 21 vears,
Viil- Nabheti, P.O- Morigaon, Dist- Morigaon, Assam- 782103, do hereby
verify that the statements made in Paragraph 1 to 4 and 6 to 12 are true to
my knowledge and those made in Paragraph 5 are true to my legal advice

and I have not suppressed any materiai fact.

| : H A o . s q Va -
And I sign his verification o this the _ 22 day of December, 2005.

Ni \Q\' Pal ?0"\'“}1
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Employmant Notlce ~o“ 0 1 of 20 0 [DATE OF PUBLICATION -+ ; 12=06 2004}

4' o oneorcu.osma e :'12_'01-200_4'1",-

This ll an lndlcutlva Advanlumont. For dmu terms 8 condmom *tc. ploau ‘refar to ‘rhe Employmont News d-tm:l 12106/2004 OF webisite:

' Appllcatloni are Invu«l In mo pnscribod fomm encioned
i following Postw, in the North East Frontier Raliway. Applications

in all 1

RECRUITMENT BOARD, STATION ROAD, GUWAHATI-781001,
© dropped In the Application. Box kept In the RRB office up to 16:00 hours of 12.07.2004.

A TR

Y S — e

ASSAM, by ordinary porlt only.

{5) RRB, Guwahatt st the discretion may hold writtsn examination for more thn'n one

" enmlmuon for more than one cal'gory if connidered necessary. RRB may hold additional Written oxamlnntlon(s) or ncond mgc wrmon cumlnatlon. in stich c«n
b t examination 'sjone will be the crltaril for further recruftmont prccns. N A AT

IR

and Lab

s . vt - L1} *
(to bo nutly typed on qood qunmy A4/ fooiccnp nlzo papor using'one slde
ts along with raquirad enclosures should be sent to!

tmp Ilwww uuwcyncmltmom.org !

RS

B o el
IMEQBIANL (1) The envelope contalning the application :hould bo cloarty auper-ccrlbod In RED INK ”Appﬂcation 1or (ho Pott of : SRR c-tcdary No Ot
oo v & Community, L.e., SC/3T/OBC/URIESM,.” - v ' . BRI i
Ly (2) ‘Each cand/date should send only one appucatlon fora Pon. If & candidate submits mon thm one -ppllcltlon for the same post, hlnlhor candl‘ ture wili be {led.

-(3) Candidatis must fill in the applicetion form In thelr own handwriting snd must sign lhamulvu. Othorwlu lhelr dandld-(urp will be cancelled if dctactod at any sugt.
4) Applications sent by registered post/courier or upead post wil not be: lcknowlodqod .
, (6) Lest date of submission of epplication for cAndidates residing in And. b

Y

‘wtllbo27071004. P B

y in asingle

lon, RRB, Guwahat! at the gllcretlon may aiso hold a common

<"

- Name of gqqt Wy

" 'z: MlnlmumEducnt(onal/techmulouﬂmuon ANy

L W o0 ")"" e qf ’
v
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BEPARATE APPLICATIONS TO BE SUBMITTED FOR CATEGORY

. T N { . PN

A

+_olso spply.

. A University Degtee [n Law with 3. yom aundlng 3 8 pleader
at Bar, Serving employos who are iaw graduates”are ‘also,

" ollglbla to apply pfovldod they have served for at ledst § years,

"In"any Branch 'of the 'Ralway” Administration, Railway
1Magistrats full rmng the aboVa-pmcribed quillﬂallcn may’

Hepnh & Malaria lngpoctor Gr, " N

1
" B. 8c. with Chemistry with 1° yur Dlplomn ln Honith/sannm,
Inspacior from & recognized lnsiitute. "

éx!énslon Educator .

R

+ «Past* Graduate in, Soclology/ Social . work/ « Community

* Education or allled 5ub]ed with similar course contents or
Graduation in the above discipline with 2 years Dlplomn in.
* Health Education from a racognized Unlveuity

Laboratory Supndnten&qm Gt, ill

B.Sc. with Bio-Chemisiry/ Micro-Blology/ Lifa-Sclence of
equivalent + Diploma in Medical Laboratory Technology:

(DMt'r\.- e wndivigg or aquivatent or B.So. In Medical.
enginesring recognized BY vy cpr <ot s ‘st :

. . . . )
T LI iy & Lo " I
i,

! 'l
Eledrla Signal Malntalner Gr m :

,Q..s.n\. Ll KR

() Matriculation (10th class pass) and IT1 conlﬂcnto in
Electricion/ Eloctrical fitter/ Wireman Trade and 1 yoar
.. experience as casual ESM In § & T Department OR (b) Muat -
“"bs » Casual ESM/Elactrichl Fitter for 3 years In S & T
Department OR (¢) Pass in'+ 2 Stape in Higher ! Sepondmy with
Physics & Mathemalics or Its equivalent. .

RSN TN

Appf Tglecommunlmtlon Malnhlner Gr m

* (8) Passa in + 2 siage In Higher. Secondary with Mathomtlw '
and Physics or equivalent OR (b) Malriculation and (i) {Ti
certificate in Eleciricall Radlo/ Wirsless/ Telecommunication/

-, TV Trade and 1 year experiance as casusl TCMWMinS& T

Departmant OR (¢) Must be & casual TCM/WM for 3 years ln s
' & T Dopertment.”

v ipe o GRtya .Y .l.

e BlNGLE APPL(CATIONS TOBE SUBMITTED FOD{CATEGORY No.

\ Tqaﬁ'ucAppreriﬂoe_ e

' mmmerclnl Appremfoe

A University Degrea of Its equivalent from a mcognlzed
University. Diploma in Rail Transport and Management from
the Institute of Rall Transport will be an nddmonnl desirable
qualification.

Medical No. of Vacancies  **
Standerd |SC [5T [osc ]EaM]UR] TOTAL
No.1TO20 -
BRI . L
cel Y2 21 7
cn o |o o4] 6
R A\l )
ey o LR ERE
oo 1]
. 48 TO 48 &
: ;. ’
Bt |8 5 |25] .60
i .
81 |6 5 [12] M
80 TO 64 !
AR |3 19| 38
R 9| 2

Degron trom a racognized Univarstly or its equivalent. Diplome
In Rall Tranaport and Mansgoment form the instiute of Rall
Transport will ba an edditional desirable quafification.
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e
Dol

filingher Seconda'ry'

BYL>

iy ShoARYECLLAT o
‘ﬁﬁ&"' o emae g s .
ATORCARY EDNT AT LU 0N A

{ll, Al LTINS ARYEDL CA TNl SAMAIGAE RSSO T BV TN D VT2 S TRV SV -"j
v SSANAGAr FSESIASARY EDUTATIONSLLY #Hlvn'RSKQ.’.S.’Jx’!'E.,..‘CA'C' .:3;,%-:./,-(,\)"" “‘ "l}.'n\ Y “«‘ - N/‘ntq%“"...n‘- EER IR T R r T
uNi‘iSZf‘ CHPLDUSAYONIIU N L8

e ..-c-u

:»’-55,
ks ':»"- «*iu"“““ MRYEOJ»/- 50 NI ASSAN HIGHITLLLONSAATE MUCmy SHllu /:Vx.
t S A i At ERSFCOND LY //,._;.' "2 '
w0 ;9 ArAHIGHERSCCLD .'CL'-.’-_.,
- o """“"‘"C’G‘-..AR\'{,U;;.T —
'aA'H:G-ﬂ-‘.SE::"’C)A“E SLATEINID N LR AL S A G ERSECONT AR
SE LM (P FT I AP YIIUC AT N 'ﬂ_;,-,;";.r. Aot GHERSICON"LOVE

Rl ST

OS]

Lr A GHEREESSNT 2V D Ta T, x-«!

(‘ N —‘}\“‘-A\ }’ 5." “ j X ’-'.'-‘UHE’E"‘"‘ saneL, Al o

LeTONITY

GMLRSEINT ARYETUC AT E D TASS
ELONTARVEDUTATSNI 3.."”:}"'1«"4';:*5?\""::3\:&& mazatin

ETONZARVELGLATINIZ

P
WGHERGE SHIGAERTIT

TS AN HIGR ER::Q.‘&AP#DU“L.~...~ VILAZSANMES
—s-w—x@-:msm«'qur S

T N ASIRAG
AASEEVAG

I v




¥

s N N NP - -~

WAt

- -~ -

- . ‘- '

0 . LIFP . . — . - . . — v -

. . ‘- . - . L . ’ . -

Sho b N e e R T b W e e e e e e .. : . . e v o Inox. -—
s - : PRX G
v . . L [ .
T oy e _ i
i

-«o@@*}
7

). a8y :.',
o 4 f
S N 1 ' 3
X .‘"‘!‘M
R, L e
¢ ) L L
.

_ Son/l)auphterof.Shrl/LaLL ................ leﬂ"’b /:aim :
Villo L/\/ laz b heds, ( 7Ny, A/‘a & e in the District Mongaon of the State
- of Assam Belongs to the.. O(.‘.ﬂ ............. fZ:chPa /Z ........... Caste/Tribe whichis recogmsed

_asa ScheMc/Scheduled T¥ibe undcr the Constitution (Schcdulcd Caste) Order

e+ > ot pen s s m emarn

N “*’M*E* O T @ {;%’ %f%f’%"a
feef DISTRICTTRIBAL GHA%

(Ammtcd to All Assam ‘Tribal Sangha)
: chd No. - 504/1976-77, Appendix-I,
v Ass:un S C &6 l (R. vs &P)Rul

Certify that Shri/‘mﬂ/ ....... La/\/.(.«(:«,//zﬂz/ /QW/(I/C

1950 the Constitution (Schcdu]ed ‘I'ribe) Order 1950 as amended from txme to tlme ‘ ‘

Shri/Smtl ..., VA A éx?}m*f»/ A, //Vr. ................. and his/her nmily ordhwrﬂy
resldes Vm/l‘own A TN Aﬁ’ // PO A RG2S -
Mouza \./)7()/“(45’ ﬁ(M/\ N LA \/}(b/(v rmr,m ................. oFMorigaon District.
the State of Assam. d

- Countersigned, : :
XDeputy Commissioner,

ddl. Dﬁwigﬁ—‘&mmls\slo&gr
DatMarizann. JAssam).
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ECRUMMENT BOARDEUWANNT.
¢ ' : Ik 'S 3¢9 'l\.‘uc«.&\ 'yt 4'M~

- R, ’JW 7 101/2004 48/ ELECTRICKINAL MAINTAINER GR. I STA1'0H ROAD. GUWARATI - 1
LA /EN Nos i it 2 1 CAT, No. 8 POST! Control No, ;
MAME AND Aooasss OF THE CANDIDATE . 44816005
' NILUTPAL PATAR ‘
. VILL NABHET! o~
~P.O. MORIGAON N
ASSAM i AN
ASSAM . RERER
PIN - 782105
¢
Sighaturat af the Invigilalor *
YN are st ad 16 appon 11 the whilta mnnnumwn at lha .-m 8, u un T 00 SAsied e a . GAHDIDATE B AIONAY lJl'\G (ln |lm Nawm‘n u( mv.p mmn
“SLL O, LRI N I e il
. 34803508 27 .03 . 2008 ) Disput Collage . )
L 00:30 Hours Dispur, Guwahati - 761006 '
Iy L . | .
_ To be cuhacted at Exam Cenlre. ] o T T .Q
27-02:2005 " S g b
Oaie : : 4 ‘a - wrew :“a 1 Asstt Secy
_.._.._.___._.__...._..._%é.._._.._.__....__._.__. _______ P e el
Please 1ear off along 1his line and retain for your record RAILV/AY RECRUITIENT BOARD, GUWAHATI 781 001
: Name of the Candidate & Address ) Cargtis AEN o | " Roil No | .Date of Examination
oo T ICUTRAT PRIART | . o 48 of 172004 34603509 ., 27+ 0372005
. '”’wu. NABHET) . , i LR SR
, P O. MORIGAON . b ——
oF AsSAM ) . o Dol Catlabsel E2aminaten Srnie . ]
v TOASSAM -, ] ] PIN. 782103 Oispur, Guwahau « 781000 [
Pleaun i0au und fotlow the "Insituciion® Overlaal, ) jh
NOTE. : CANDIDATES WHO TICK MARK ANSV/ERS.ON ' . % \m%l/
THE QUESTION BOOKLET WILL BE DISQUALIFIED. Srew e Asstt, Secy,
FREE RAILWAY PASS e ! . 3
FOR SC'ST CANDIDATES ONLY : On production of this leiter you aze entitted to free travel by Tana ay in sccond c'ass only . o 5,
Guwwvahali , Stn. and back o

trom S JAGIROADY K Sin. to

Do

05/04/2005 v
(Authorty : Rairsay Board s tetter NO € (HG) -84/ RSC/ 122 01d. 23-11-04) mw; wiam 1 Agsn, Secy

This pass fs avallable upto

)
%

- e e
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A RAILWAY RECRUITMENT BOARD - GUWAHATI
' S'l’A'l‘l()N'R()AD; GUWAHATI-781 001

CALL LE"FTER_ for DOCUMENT VERIFICATION

Date: 08/08/2005
b4y

No. RRB/G/41/10.

To,

NILUTPAL PATAR

VILL NABHET] -~ : '
P.O. MORIGAON ’
ASSAM

ASSAM Pin - 782105:

Roll No.: | ~ 34803508

g .-5'-"'_

\ .
oy e

Sub.: Document Verification for the post of ELECTRIC SIGNAL MAINTAI

under Category No. 48 of Employment Notice No. 1/2004,

With reference to your application for the post menlioned above, in
ciled, you are hereby advised to allend the office of Railway Recruitment B
Assam, on 31/08/2005 at 09:30 hours for verification of original certificates,’

1. This Call Letter does not in itself entitle you for selection.

2. You should bring your original VI)| Standard or above Certificate issue
for verification of your date of birth, educational qualification elc. You
original cerlificates and marks-sheets of Matriculation and onward
Board/CounciI/University along with experience and other certificates,
originals of above cerlificates/marks-sheels have not been
Board/Council/Universlty, then provisional pass cerifi
respective Board/Council/University should be produced.

d by the competent authority
should also bring all of your
8 Issued by the respective
casle certificate, if any, If the
received from respective
cate and marks-sheets Issued by the

3. You are also direcled to bring the Attested Photostat copies of alf original cerlificates and marks-
sheels and other certificates along with the originals,

4. You may be subjected to re-examination during the process of verification of documents etc.

and you should come prepared for the sama.

5. Your altendanca may be required for more than one day (l.e. date as mentionad abovo) and you
should coma preparad for that, '

8. Requast for postpanament of the date / vonue montionod above will not boe consldared and no
further chanco will he glvan.

7. il you are in service please bring “No Ob)

action Cortilicato” from your omployoer, failing which you
will not bo conslderad for tho posl,

8. Approaching Chairman, RRB and/or his Secrela

on his/her behalf requesting undue consideratio
for disqualification.

9. (ForscC/sT candidates only)

ASSISTANT SECRETARY
For CHAIRMAN, RRB -~ GUWAHAT!

s
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_ Northeust Frontier Ruilway, o R ‘
o . ‘ Ofﬁce ofthe Co :
Ao s o , : Ccncral Mnnag\.r(l‘)" Lo ‘
A ' ! .. Mabgeon Guwshsti-1l ~ * -
i/ Ne E/22’7/ﬂ/’Rect'.)2 , ' _ Dated, 25.5.99... e ;
}: : .‘. . . . . v \ B ) ‘ . K S . ‘
OMCaMLG, S
- All PHODs. DRMs. DACs, WAOINBOS & LBWS : g
A outrollmg officers of the “-uxvx.,xcnrxl ised offices . W : ‘J
' __Ihe Ub/l\‘"RL\fU MKEU !‘ubCTRE!v‘“JLLb ‘
Q:_.' L
Acopy of Rallwa) Board‘s lct‘rcrl‘ S "9/‘“ (RRB)/"S/" dt.18.3.93 on t.hc abovc subjcct is. -
\
: ' s R o for General Mannoer (P)/'MT.G
;‘\“ R (CUD" Ui t]’u lewdv B\‘a.{d 2 N 9"” JTRE25/2 3t.18.3.99)
; < . .
N . - O ¢
'J bvb thmatmn of Viva-voce (Intu e ,Ln RRE Recraitments. o f
-t ' ' / S . P
- . The nccd f.)r Yiva-voce oxemination in selections held by Railway Rcumlmcnt Boards ' "5
\ * -, has been reviews in. detail by the Railwa ay Bozrd. In order to reduce the element of subjectivity to . 4
I - the naxmmm yO siblc and to ‘cxpedite the sclection process, it “has been decided to, clunmatc : 5
B '_,\ V;va-voce ‘test (mtemews) mn RRB recruitiments. Accordmgly, with. immediate ettect the %
‘;,,". : S followmg procedure should be followed - : - 3
ST G‘rr\np I L Caregeries ' | - Method of ‘*‘-el@ctmn , l :
. R e e - . ‘
' . T Safetv category posts, for wk uch ¢ ,v»holog:cal Smglc wnttcn cxauunatxon followed :
' 77 ltest has been preseribed, like AN, SM, Astt. by Psycho Tcst (No h-m:mcw) ' _ i
ce 7 [Dnver (Lilectrio/Liesel) f
I Non = Technical = Popular  Categories| Two stage written exammatton (No ’ v
o (N.I.F('?) o . Interview) ‘ |
TS ';; 5 1. Unden-Gmduate categories like Junior - ,
* e . {Clerk,” Accounts Clek, Ticket Collector, ‘
' “ - |Commercial Clerk,
3 2 Graduate catégoric"s like senior clerk, -
’ Junior Accounts Assistant.
: WL | 1. Apprentice Mechanic Single written examination’ (No | , o
2. Asstt, Shop Supdt. Interview) ‘ . A
| 3. Jr. Bngineer. ‘ : " <
;- IR ‘ 4 Section Engineer !
: PWuy Mistries (PWM)
C T "6 Draftsman:, ...
: D ) 1,7 C}uetDmft..mm ' ' \\
i ' LM\
v, |10, Sl Nurse
2 “"|11. Health/Malaria Inspector
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i
CL 12. Pharmacists R 4 : . S . \:7
' s/ - 113, Rudiographer ‘ ,
' ' 114 Lab Asstt./Lab Supdt. L u.\

15, Dictician

16. Catering Supervisor-1ii
17, Catering Supervisor-II
18. DSK-OI ‘ : L
19 Finger Print. Examiner , o '
20. Artisans.

ot oot

‘ . ..;_~ .
) -

Low Assistant
‘Teacher
Physiotharapist

Telephone Operator.

Single written examination followed
by Interview, - S

!
|
§

£a O p o

b . | '
1“' Ilindi Asstt. : ESinglc written . cxamination”  plus

L | : E ~ . jquaht‘vmg t.rans}anon test - with
E S ;mmimum of/ 90% - marks. ( No
| iInterview) ' '

~,
b

~
/,

2. In respect of the vategories in Group I, all candidates, whose application are considered

valid, shall be called for preliminary examination. Based on the meiit positions in the preliminary A
examingtion, candidates equal to 10 rimes the nuiaber of vacancies shall be called for fingl © - ,,-r/

. examination. Selection shall be based on the merit position obtained in the final ‘examination
alorie.- .. ’ AR h

3., Psychological test/skill testityping test, as applicable, shall continue as hitherto, R -

’ 4 Lior the categbnes in Group 1V, which will still have Interviews as part of the selectzo;:g, E '
-+ the allocation' of marks shall to be a$ per as existing procedure, i.e., 85% marks for written
examination and 15%% marks for interview.

o [4

2 5+ The instructions on doing away with the written test if the applicants aré less than 6
s times the number of vacancies (Ref, Board’s letter No.E-NG-II-74/ESC/47/T dated 30.9.1975) |
shall stand withdrawn.. : 4 :
! !
6. The Chairman/RRBs will ensure that the exisling provisions- of verification of the
oniging} educationsl, gqofcsﬁional and casle certificaies and other relevant documents, including
Marksheet, where applicable, of the candidates are strictly complied with in every case before the
declaration of pancls. In the casc of cxaminations for the catcgorics of posts wherc fintcrvicws . ;
! - have: been elimmsted, the RIWs shall undertake . veritication of the oniginai educational, -
- profedsional and caste certificates of the successful candidates before declaring the panels. This ...«
may be done at time of publication of the final written examination results, indication the- dates, '
* venue and time: for verificaiion of their ariginal cenificatas Tha original certificates shoiild agnin
: be verified by the Persomsel Branchi at time of piving appointment letter 5088 to check the
- bonatides of the successful candidates at the level of KRB -and second time at the'level of the
. . apponting Railway/Preductici Unit ete. V to o
iy . 7. These orders shall take effect prospeetively and shall be applicable to the selections
L notified afler issue of these orders. : ' - o s
?-. ig S : ! Sd/.
) | | o (V.K.Modgal) -
P ' * Dy. Director, Estt (RRB) 3
Lo | : Railway Board. .., .

ey

]
—
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To, o
The General Manager
N.F Railway
Maligaon, Guwahati - 11
Sub Prayer for hppoinfmellt as ESM/Gr-I1I against Employment Notice No. 01 of 2004
category 48. '
Sir,

With due respect I beg to state the followmg few lines for your kmd con51derat10n and
necessary action please.

That sir, I Shri Nilutpal Patar, S/o Gopiram Patar, re51dmg at vill. - Nabheti, PO. -
Morigaon, Assam belonging to a poor S.T. Community.

That Sir, as per advexus_ement published in the leading news.paper by RBB/Guwahati, 1

48.

That sir, After consideration of my eligibility by the recruitment authority I was called for -
appearing in the written examination held on 27-03-05 at the centre Dispur College bearing Roll No.

34803508 as such I was appeared in the written examination (copy enclosed). - .
That sir, After waiting of 5 (five) months, Railway Recruitment Board Guwahati has
published the result in the ‘news paper (Assam Tribune dated 4-8- 05) and kept my name in the
eligibility list. ]
That sir, on received of the call letter (copy enclosed) I was appeared in the RRB/
Guwabhati office for verification of original certificate, testimonials etc. on 31/8/2005 at 09-30 hrs.
That Sir, It is learned that the RRB/Guwahati sent a list to General Manager (P) Maligaon
for appointment. But I have not received any information from your end till date.
- I therefore request.you kindly arrange to absorved me in the said post which I have
already qualified.
~Thanking you.

_ . - Yours faithfully v
B~ g////qgf\ Ni \u} o P0+ o
: : Nilutpal Patar
Roll No. 34803508
| Category No. 48
Enclo - ‘
1) The Chainnan, Railway Recmllmull /300'\1(
Station Road, Guwahati - 1.

2)  National Commission for SC/ST,
Khan Market, New Delhi.

Nl \U O\l Po +0\\7

N11utpa1 Patar

P
e

was applied for the post of ESM/Gr - 1II against employment notice No. 01 of 2004 category No.



